89  Written Answers [ 6 NOV 1986 ] to Questions 90

(b) Two letters one from Shri F. M. Khan, Wgﬂ' I WA A7 AT
M. P. and the other from Shri Suraj Prasad,

T
M.P. were received. These letters are about
the alleged discrimination against the Army 3 .
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(b) if so, what are the guidelines and
how this is being implemented; and
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